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(b) dues to departments dealing
with supply of water

Nil

(c) dues to departments dealing
with supply of electricity

Nil
(d) dues to departments dealing .
with telephones Nil
(e) dues to departments dealing
with governments transport Nil
(including aircraft and
helicopters)
(f) Other dues, if any Nil

®

(i) Income Tax including surcharge

[Also indicate the assessment
year upto which Income Tax
Return filed. Give also
Permanent Account Number

(PAN)]

Pan No.- ANLPN6250F

(i) Wealth Tax [Also indicate the

assessment year upto which Nil
wealth Tax return filed.]
(iii) Sales Tax [ Only in case of )
proprietary business] Nil
(iv) Property Tax Nil

C Personal Detail

GPF/CPF/PRAN No. » PTS/BLA-26

Gender - M (M/F)

Date of Birth - 210 ol 1|19 |6 |8 | (DDMM/YYYY)

Class/Group - C (A/B/C)

Cadre - BIHAR VIDHAN SABHA SACHIVALAYA
(Full Name e.g. B.A.S. - Bihar Administrative Service,
B.S.S.:- Bihar Secretariat Service etc.)

Home District - PATNA .

I hereby declare that the above details are true to the best of my knowledge and belief.

Place: PATNA

Date : /Z//Q/Zﬁzz,

Note:

Signature: WJMMM&?

Name of Employee: MD. NEHALUDDIN
Designation: OFFICE ATTENDANT
Department: BIHAR VIDHAN SABHA, PATNA

Please sign each page of the declaration. Asset declaration form must be A4 size

white paper with computer typed (single side) in prescribed format.



